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 30.7.1998.

CENTRAL ADMINISTRAT IVE TRIBUNAL
CALCUTTA BENCH

Ne.M.A,460 of 1997
(B.A.B40 ef 1987)

Date of Order : 18.5.1998

Present s Hen'bls Mr.D.Purkayastha, Judicial Member.
o ~ AMITAVA CHAKRABOGRTY
&2 , | Us.
UNION OF INDIA & GRS,
~ (EASTERN RAILWAY)
Fer the applicant s Mr.8.K.F.Karens ceunsel.

For the respendentss Mr.P.K.Arerar ceunsels

0RO ER

Heare Mr.B.K.F.Karans uwhe submits that he has net

- filed this M.A, being Ne.M.A,460 of 1997 arising eut ef

8.A.840 of 1997, But 1 find that the applicants Amitava
Chakrabertys hag filed this miscellanssus épplicatian

threueh Mr.B.K.F.Karens Advecate. Whatever be the Factss

but since the ld,ceunsels I¥ .B.K.P.Karan has disoyned ’

this M.A.s the applicetien is dismissed.

0,A.840 of 1997 is fixed for sdmission hearing en

(O.Purka astha)
Judicial Member



